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Allotment of Maruti cars in the

country

2259. MISS SAROJ KHAPARDE:
Will the Minister of INDUSTRY AND
COMPANY AFFAIRS be pleased to
state:

(a) what i; the number of persons
registered for Maruti cary in the year
1982 in each city in the country;
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(b) the number of persons who have
so far been allotted Maruti cars in each

city;
(c) the number of persons in each city

proposed to be allotted Maruti car;
during 1985-86;

(d) by when all the persons registered
for Maruti cars in 1982 are likely to be
allotted the cars;

(e) what is the annual manufacturing
capacity of these cars at present and for
the next two years; and

(f) what is the foreign and indigenous
components in terms of percentage in the
manufacture ot the car and by when it
will become completely indigenous?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHD. KHAN): (a) to(c) Th«



